
BEFORE THE NATIONAL GREEN TRIIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

EXECUTION APPLICATION NO 27 OF 2023  

In  

M.A NO. 54 of 2023  

In  

O.A NO 561 of 2022  

 

IN THE MATTER OF: 

URVASHI SHOBHNA KACHARI                     …APPLICANT 

Versus 

MINISTRY OF ENVIRONMENT AND FOREST AND 

CLIMATE CHANGE & ORS.  

                         …RESPONDENT 

INDEX  

S.NO PARTICULARS  PG. NO. 

1. Action Taken Report on behalf of 

Uttarakhand Pollution Control Board  

1-4 

 

DRAWN & FILED BY:  

 

   KAUSHAL GAUTAM 

COUNSEL FOR RESPONDENT(UKPCB) 

OFF. AT A 25, SECOND FLOOR 

DEFENCE COLONY, NEW DELHI-110024 

MOB NO.-9811101934  

E-mail:officeofkaushalgautam@gmail.com 

 

NEW DELHI  

DATED: 05.12.2025 
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